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1t ..... 1 <=-I ...... ~ SaIl .. or 
Hlmacbal P.ade.b Teacben 

3537. SHRI PREM CHAND VBRMA: 
Will Ihe Minister of EDUCATION be 
pleased 10 Ilale : 

(a) whether he Is aware of Ihe fact Ihat 
1M HImachal Pradesh leachen have be.n 
aa'tali". for Ofte mODth COtItinuollsly for 
nol bein, aiven .rades of pay as recom· 
mended by Ihe KOlharl Commiulon And as 
a I1IIUII the ehUdren'. O<Iucalion haa been 
aull'erin. : 

(b) whether It II a fact that the Him •• 
chal Prad~sh GOvorlilDonl have recommend· 
ed to tho Government '" India Ihal the 
KoIharl C_luion .rades he .Iven Ie 
Ihe Himachal Pradesh Teachers : 

(c) if '0, Ihe main rocommendatJoin 
made by tha Hlmschal P,dMh Qo"ernmon I 
to Ihe GOftftlmetll 0( Iftdia ; atHI 

(d) whetber Ihe Governmenl of India 
have rejected the demands and if 10 Ibo 
realOM ,hereof and; If 1I01,,,Mft the 
01181 docl.lon Is likely ta be reached 7 

THE MINISTBR OF STATE IN THE 
MINISTRY OF I!DUCA11ON (SHRI 
BHAOWAT JHA AZADI; (al V .. , Sic. 
Tho teachors' atilatlon la.ted from 16-9-68 
to 1l-10.68 but ."ernalive IrraoptDellll 
.... _. 10 .,,014 10. to c"' ....... 
edu.:atlon, 

(b) aH Ie). ne o"ver_1 of HiIIIa· 
~ .. ~ l"r" ~cotllllttbOed 10 IIIe ~o .... 

to ill leachers on the batli of the 
recommendations of Ihe Kothari Com· 
million. 

(d) The Governmenl of India decided 
Ihal the liokio, of the pay scales of 
Himachal Pradesh with thost or Puajab 
was 001 justiOed and lanclloned Ibe scales 
of pay applicable 10 teacben workin. under 
Delhi Admloislratlon for correspOlldln, 
calellorles of teachen of Hlmacbal PradHh 
Government havln, equII duties and 
responsibilities with ~~t from 21·12·1967. 
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lSW. SHill SHill CHAND 001 AL: 
Will tilt Mlnllt ... of HOMl! AnA IRS tit 
pIeUed ~ ltate : 
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II AORARA YANA IS, 1190 (SA~A) 

Cultural OrpDiIBtioDS In the UDioD 
Territory 01 Chandiprh wbieb have beeD 
allotted land at coDe_Ional ratos duriD' 
the years 1967 and 1968 alon. with tbe 
<letalls t he land allotted to tbem ; and 

(b) the rate at whieb land haa beon 
allotted and tbe estimated cosl per square 
yard on tbe development of sucb land 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) A 
Itatement I. attached. 

(b) The land hal been allotted at the 
rale of Rs. 6/- per sq. yard for the first 
acre and Rs. 4/- per sq. yard for the area 
exceedinl one acre. Tbe cost of develop-
ment in each seclor per acre is Rs. 140000/-
for internal development and RI. 4(XX)/-
for Items and buildln.s outside the sector. 
This cost of development is recovered from 
residential aod commercial plots io a 
sector. The remain In. land 10 the sector 
i. used for community purpollOl like parkl, 
roads and buildinll for cultural and educa-
tional activities. 

STATEMENT 

Name of the Details of the 
educationat ond land allotted 
Cultural Institu-
tions 

I. Tho Istri Sam.j (An 
Arya Samai Orlanl-
sallon) 4.7 Kanall 

2. The Khalsa Model 
School 6 acres 

3. The Carmel Convent 
School 0.187 .. 

4. Shri Guru Gobind 
5inlh Foundation 3.4 

5. D.A.V. Colle.e for 
Women I2.S 

6. Tbe Bharal Sewak 
Samaj 

7. ne Guru Nanak 
World Peace Million 0.83 

DISTRIBUTION OF CASH AWARDS TO 
EMPLOYBES OF CHANDIGARH 

3$40. SHRI SHRI CHAND OOYAL: 
Will the Minilter of HOME AFFAIRS be 
pleased to .... : 

,.) wbttber JI IJ II ~ I", , ... QIef 

Commissioner of Ibe Union Territory of 
Cbandiprh hal diliribuled casb awards to 
certain emplo,.. al bll dlscretloD ; 

(Ill if so, tbe crilerlan applied for tbe 
lelection of penons for the .rant of ca.b 
awards; and 

(e) wbetber tbe beads of the depart-
ments bad been consulted before maklna 
the seleclion 7 

THE MINISTER OF STATB IN THE 
MINISTRY OF HOME AFFAIRS (SHRI • 
VIDYA CHARAN SHUKLA): (8) No. 
Sir. Tbe honorarium or cash awards wero 
sanctioned on the recommendations of rel-
pectlvo departmeDtl. 

(b) Outslandln. and merltorioUI 
services render.d durtn. extra houn w.re 
the only criteria for the .rant of the 
award •. 

(c) yO!, Sir, In fact tboy made ,h. 
proposal. 

Alleptlou Allllalt Leeden .. 
VllhWd Nm" Deihl 

3541. SHRI ONKAR LAL BBRWA: 
SHRI YASHPAL SINOH : 

Will the Mlnlltor of HOME AFFAIRS 
by pleased to refer to the reply .Iven to 
Unstarred QUlltion No, 684' OD the 30th 
AUIU.t, 1968 re .. rdin. allo.atlonl 'plnlt 
tbe leaden In "VI,hWl-Nrt,,", a Deihl 
Weekly, and atat. ; 

(a) whelber tbe allea.tlonl made there, 
in have been round to bo Irue ; Qnd 

(b) If nOl, tbe action taken ur propol-
ed to be taken .plnat tbo IBId Weell:ly 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB APFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and 
(b). The _ II 11111 ,ub-j"dk,. 

3541. SNRI CHINTAMANI PANI-
GRAHl: Will tbe Mllllater of EDUCA-
TION be pleued to I'ato : 

(a) wbether furth.r elForta have bola 
_de for carryiq out an:"-loaJcal .. pi ... 
ratl_ or _vall_ ID Or_ dur .... 
1967-68 or 1961-69 ; 

I_, If DOt, th. N&IODI tbereoI' ; U4I 




